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Central Administratiwe Tribunal
Principal Bench, Neuj Delhi

O.A.N0.370/2002

Thursday, this the 5th day of September, 2002

Hon'ble Mrs, Lakshmi Swaminathan, Vice Chairman (J)
HBn'ble Mr. S.A.T. Rizui, Member (A)

Narender Kumar Doshi, s/o Shri Balbir Singh
r/o H.No. 12A/5a, Gali No. 2 Uijay Wohalla
MaUjpur, Deltti 11G 0 53,

(By Arfuocates Shri Vikas Singh)

Versus

...,Applicant

1, Union of India represented by the Secretary to
the Gouemment of India, Department of
Telecommunications, Sanchar Bhawan,
20, Ashoka Road, New Dslhi-1

2. Bharat Sanchar Nigam Limited
/•

Northern Telecom Region
through its Managing Director
266, Ilnd Floor, Kidwai Bhawan,
New Delhi,

3, All India Council for Technical Education
through its Director

^ndira Gandhi Sports Complex,
I,P, Estate, New Delhi-2.

,,,fespondents
(By AduocateJ Shri A,K, Bhardwaj)

•0 R D E R (DRAL^

Hon^ble Mrs, Lakshmi Swaminathan, UC (D) J

Wg have heard the learned counsel for the parties and have

perused the relevant documents on record,

2, A preliminary objection has been raised by Shri A.K.Bhardwaj,

learned counsel for respondents that the B.S.N.L, is an autonomous

body/corporation and there is no Notification under Section 14 (2) of

the Administrative Tribunals Act, 1985 bringing that organization

within the jurisdiction of the Central Administrative Tribunal in

service matters, including the issue raised in this case of employment



to(2) ^

Of the applicant by B.S.N.L., i.e,, respondent No. 2. In the circumstances,

he has prayed that OA may be dismissed for lack of jurisdiction.

3^ Shri Vivek Singh, learned counsel prays that in vieui of the

abowe facts, he may be permitted to withdraw this OA from the Tribunal and

to proceed in the matter in acordance with law in the appropriate forum.

4^ In view of the above facts and circumstances, OA is dismissed

for lack of jurisdiction,

5, Registry is directed to return the extra copies of the OA

to the learned counsel for applicant keeping one set for record purposes.

(S.A.T. Rizvi) (Mrs. Lakshmi Swaminathan)
m(A) (3)
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